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education projects in the Fourth Five
Year Plan; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Education (Shrimati Sounda-
ram Ramachandran): (a) No such
decision has yet been taken.

(b) Does not arise.

New All-India Services

2153, Shrimatl Bavitri Nigam: Will
the Minister of Home Affairs be
pleased to refer to the reply given to
Unstarred Question No. 1465 on the
16th December, 1964 and state:

(a) whether the rules and regula-
tions regarding the recruitment and
conditions of Service relating to the
New All-India Services have been
finalised; and

(b) it so, the details thereof?

The Minister of State in the Minls-
try of Home Affairs (Shri Hathl):
{a) Not yet.

(b) Does not arise.
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Preservation of Monuments in U.P.

2157, Shrl Vishwa Nath Pandey:
Will the Minister of Education be
pleased to state:

(a) whether any financial assistance
has been given to the Government of
Uttar Pradesh for the preservation of
ancient monuments of historical im-
portance during 1963-64 and 1964
85;

(b) if s0, the amount ailotted during
the above period; and

(¢) the total amount proposed to be
given for the same purpose during
1965-667

The Minister of Cultaral Affairs im
the Ministry of Education (Shri
Hajarnavis): (a) and (b). Only for
the year 1984-85 a sum of Rs. 0045
was allotted to the Government of
Uttar Pradesh which the State Gow-
ernment can draw after completing
the repairs to the monuments.

(¢) No request has been received
from the Government of Uttar Pra-
desh for a grant during 1965-66.
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